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DELHI LgEGIS LATIVE ASSEMBLY
BULLETIN PART - 171

(Ganeral Information relating to legislative g Other matters)
Friday, oOctober 7+ 1994/ashwina 15, 191g (saka)

No.134
DETENTION AND RELEASE OF MZIMBERS

The Eollowing Communication dateq 6.10.1994 addresseqd
to the Hon'ble Speaker, Delhi I~gislative Assembly, from
the Deputy Commissioner of Police, Central District, Delhi
Was received on 6th October, 1994 -

"I have the honour to infrmm you that
S/Shri Mewa Ram Arya, Pyran Chand vyagi,
Inder paj Singh, Murari Sinch pPanwar,
Alok Kumar, Moti Lal Sodhi, Ram Pal,
O.P. Babber, Nand Kishore Garg, Sat
Prakash pana, MMLas who were detained
on 6.10.1994 at 1255 hours for failure
to comply with the directions given tn
them by a Police officar from RBahadur
Shah Zafar Marg, New Delhi wore released
on 6.10.1994 at. 1,30 p.pm.o
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